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SH. SANJEEV KUMAR|
IAGGARWAL, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01

of CommercialDistrict

Central

Case No.
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ICS COMM-18.07.2020 [01.07.202 {1078 134
1008/20 3

ICS COMM-+01.12.2021 [03.07.202[579 INo 53
5058/21 3

ICS COMM-08.06.2018 [03.07.202[1851 INo 23
799/20 3

ICS COMM+29.09.2021 [04.07.202[643 INo 25
3978/21 3

ICS COMM+26.05.2023 [05.07.20240 INo 11
854/2023 3

ICS COMM-29.09.2021 [05.07.202[644 No 136
3799/2021 3

ICS COMM-14.11.2018 |05.07.202{1694 INo 12
306/2018 3

ICS COMM-18.04.2022 [05.07.202{443 INo 28
1095/22 3

ICS COMM+04.10.2021 [06.07.202[640 No 38
3906/21 3

ICS COMM-04.08.2021 [06.07.202[701 No 2
2671/2021 3

ICS COMM-22.01.2022 [07.07.202[531 INo 38
272/2022 3

ICS COMM-24.12.2021 [08.07.202[217 INo 2

5577/21 i

ICS COMM-17.12.2019 [10.07.202 1301 No K1
2943/2019 3




OMP  COMM{

05.05.2022

B

10.07.202 Y31 INo 27
60/2022 3
ICS COMM-11.07.2022 {12.07.202 [366 INo uo
1708 /22 B
ICS COMM-+05.04.2021 {12.07.202 [828 INo 61
1295/2021 3
ICS COMM-07.06.2022 [12.07.202 400 Yes 22
1525/22 5
ICS COMM-01.09.2021 13.07.202 [680 INo n2
3110/2021 3
ICS COMM-29.09.2021 [14.07.202 [653 No 1
3800/21 3
ICS COMM+05.08.2021 {14.07.202 [708 INo 59
2720/21 3
lOMP COMM+03.12.2021 [17.07.202 |591 No 10
03/2021 53
ICS COMM-24.09.2021 [18.07.202 [662 INo 36
3599/21 3
ICS COMM-+07.04.2022 [19.07.202 468 No 34
1035/22 3
ICS COMM-06.01.2020 [19.07.202 {1290 No Xe}
5/2020 3
OMP COMM+05.09.2022 [20.07.202|318 No 7
134/22 3
ICS COMM-04.01.2021 [20.07.202[926 No 35
3/2021 3
ICS COMM-29.04.2022 [20.07.202{447 Yes 61
1177/22 3
ICS COMM-417/18|17.11.2018  [24.07.202[1710 INo 130




Cs COMM]

10.02.2021

£5.07.202886 Yes 3 27

035/21 3
ICS COMM-28.07.2021 [25.07.202 (727 INo 1 136
2545/21 3
ICS COMM-{15.05.2019 [25.07.202 (1532 No 3 61
070/20 3
ICS COMM-05.08.2022 [27.07.202[356 No 1 138
1052/2022 3
ICS CINN-17.09.2022 [31.07.202 (317 INo 1 uo
0193/2022 3

IDR. KAMINI LAU,Central INIL

[IDISTRICT JUDGE

(COMMERCIAL

ICOURT)-02

ISH ILLA RAWAT,Central CS(COMM) 24.09.2021 [01.07.202 1646 INO INO SAME

IDISTRICT JUDGE 3608/2021 13 IDAY

(COMMERCIAL

ICOURT)-03
CS(COMM) 03.12.2021 [01.07.202 |676 INO INO SAME
5105/2021 3 DAY
CS(COMM) 11.03.2020 [04.07.202[1214 INO INO SAME
826/2020 3 IDAY
CS(COMM) 25.06.2021 [04.07.202[801 INO INO SAME
1967/2021 I3 IDAY
CS(COMM) 07.12.2021 |04.07.202|575 INO INO SAME
5156/2021 3 IDAY
CS(COMM) 08.08.202 (04.07.20[332 INO INO SAME
1967/2022 2 23 IDAY
CS(COMM) 23.11.2019 [05.07.202[1321 INO INO SAME
2773/2019 3 IDAY
CS(COMM) 05.02.2022 |05.07.202[516 INO INO SAME
u52/2022 3 IDAY
CS(COMM) 12.11.2021 [06.07.202(602 INO INO SAME
4682/2021 13 IDAY




10.12.2021

CS(COMM) 06.07.20/574 INO INO I3 DAYS
5217/2021 23

CS(COMM) 23.12.2021 [07.07.202|562 INO INO 4 DAYS
5527/2021 3

CS(COMM) 28.04.2022 |07.07.202|436 INO INO SAME
1171/2022 3 IDAY
CS(COMM) 20.09.2021 [08.07.202(648 INO INO SAME
3775/2021 3 DAY
CS(COMM) 25.11.2021 [08.07.202|591 INO INO SAME
4932/2021 13 IDAY
CS(COMM) 25.11.2021 [08.07.202/591 INO INO SAME
4936/2021 3 IDAY
CS(COMM) 05.03.2022 (08.07.202|491 INO INO SAME
825/2022 13 IDAY
CS(COMM) 24.01.2022 [11.07.202 |535 INO INO SAME
200/2022 3 IDAY
CS(COMM) 05.08.2022 [11.07.202 [341 INO INO SAME
1947/2022 13 IDAY
CS(COMM) 16.11.2021 [12.07.202 (604 INO INO SAME
4734/2021 I3 IDAY
CS(COMM) 18.11.2020 [13.07.202 [068 INO INO SAME
1719/2020 3 DAY
CS(COMM) 130.07.2021 [13.07.202 [714 INO INO 2 DAYS
2500/2021 3

CS(COMM) 06.09.2021 [13.07.202 |677 INO INO SAME
3179/2021 3 IDAY
CS(COMM) 14.07.2021 [14.07.202 [731 INO INO SAME
2284/2021 3 IDAY
CS(COMM) 22.12.2021 [15.07.202 |571 INO INO SAME
5485/2021 13 IDAY




IDISTRICT JUDGE,
ICOMMERCIAL COURT-

07

CS(COMM) “0“7.09.2021 18.07.202 (680 INO INO SAME
3204/2021 13 IDAY
CS(COMM) 16.11.2021 [18.07.202 [610 INO INO SAME
4732/2021 3 IDAY
CS(COMM) 00.11.2021 [19.07.202 |618 INO INO SAME
4609/2021 3 IDAY
CS(COMM) 03.03.202 [20.07.20[870 INO INO 12 DAYS
[746/2021 1 23
CS(COMM) 05.04.2021 [20.07.202[840 INO INO SAME
1237/2021 3 DAY
CS(COMM) 00.10.2021 [20.07.202/650 INO INO SAME
4036/2021 3 IDAY
CS(COMM) 29.10.202 [21.07.20 [266 INO INO SAME
2403/2022 2 23 IDAY
CS(COMM) 01.04.2021 [27.07.202(848 INO INO SAME
1196/2021 13 IDAY
CS(COMM) 18.03.2020 [28.07.202[1228 INO INO SAME
889/2020 3 IDAY

IMS ANURADHA(Central CS 10-05-2022 [11-07- n27 IYES INIL IONE DAY|

SHUKLA BHARDWAJ, (COMM)/1224/2 2023 DAYS

IDISTRICT JUDGE, 022

ICOMMERCIAL COURT-

04
CS 10-03-2022 [19-07- 496 IYES ONE 11 DAYS
(COMM)/861/20 2023 DAYS
22
OMP 24-05-2023 [27-07- INO INIL THREE
(COMM.)/83/202 2023 64 (PETITIO IDAYS
3 DAYS IN U/S 34|

OF
JARBITRA|

ISH. UMED SINGHI(Central INIL

IGREWAL DISTRICT]

JUDGE (COMMERCIAL

ICOURT)-05

SH. SANJAY KUMAR(Central CS(COMM) 14.11.2019 [10.07.20 [1332 INO INIL 1 days

IAGGARWAL, DISTRICT] 2645/2019 23

JUDGE(COMMERCIAL)-

06, CENTRAL

IMS. KAVERI BAWEJA,(Central INIL




ISH. AMIT KUMAR,
IDISTRICT JUDGE,
ICOMMERCIAL COURTH
08

ICentral

INIL

SH. DEEPAK GARG,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-|

09

Central

INIL

10

ISH. DINESH BHATT , DJ|
(COMMERCIAL
ICOURT)-01

West

INIL

11

IMS. HEMANI
IMALHOTRA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-02

West

INIL

12

ISH. DIG VIJAY SINGH,|
IDISTRICT JUDGE|
(COMMERCIAL
ICOURT)-03

West

INIL

13

SH. ANURAG SAIN,
DISTRICT JUDGE
(COMMERCIAL
ICOURT)-01

INew Delhi

INIL

14

ISH. SANJEEV|
IAGGARWAL, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-02

INew Delhi

INIL

15

SH. VINEETA GOYAL,
IDISTRICT JUDGE|
(COMMERCIAL
ICOURT)-03

INew Delhi

INIL

16

ISH. PREM KUMAR|
BHARTWAL, DISTRICT]
JUDGE
(COMMERCIAL)-01

South

INIL

17

ISH. ANIL KUMAR|
ISISODIA, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)-02

South

INIL

18

ISH. SANDEEP YADAV

South

INIL

19

SH. RAJEEV BANSAL,
IDISTRICT JUDGE
(COMMERCIAL)

South

INIL

20

ISH. LAL SINGH,
IDISTRICT JUDGE

South-East

CS
(COMM)/148/20
21

25/02/21

06/06/23

831

21

IMS. NEELAM SINGH,
DISSTRICT JUDGE

South-East

CS
(COMM)/615/20
00

00/06/22

01/07/23

387

INA

INA

CS
(COMM)/658/20
22

11/07/22

01/07/23

1355

INA

INA




CS
(COMM)/739/20
22

“2‘8/07/22

01/07/23

338

INA

INA

CS
(COMM)/759/20
22

01/08/22

15/07/23

348

INA

INA

CS
(COMM)/796/20
22

08/08/22

24/07/23

350

INA

INA

CS DJ/1431/2018

24/09/18

01/07/23

1741

INA

INA

CS
(COMM)/829/20
o2

23/08/22

01/07/23

312

INA

INA

CS
(COMM)/403/20
19

03/10/19

06/07/23

1372

INA

INA

CS
(COMM)/895/20
22

05/09/22

20/07/23

1318

INA

INA

CS
(COMM)/946/20
22

16/09/22

05/07/23

292

INA

INA

CS
(COMM)/953/20
22

19/09/22

03/07/23

287

INA

INA

CS
(COMM)/455/20
21

22/10/21

05/07/23

621

INA

INA

CS
(COMM)/462/20
21

26/10/21

06/07/23

618

INA

INA

CcS
(COMM)/499/20
21

10/11/21

19/07/23

616

INA

INA

CS
(COMM)/650/20
21

24/12/21

06/07/23

559

INA

INA

CS/COMM/846/2]
022

26/08/22

19/07/23

327

INA

INA

CS(COMM)292/2
3

27/03/23

19/07/23

=

14

INA

INA




CS(COMM)572/2H04/06/22 20/07/23 411 INA INA 1
>
CS/COMM/665/212/07/22 |31/07/23 384 INA INA 9
>
CS/COMM/712/2[23/07/22 [31/07/23 (373 INA INA 6
>
CS/COMM/218/]24/08/20 [31/07/23 [1071 INA INA 15
20 (TM)
CS/COMM/217/[24/08/20 |31/07/23 1071 INA INA 15
20 (TM)
CS/COMM/938/2[14/09/22 |31/07/23 |320 INA INA 21
2
CS(COMM)361/18/08/18 |31/07/23 1808 INA INA 1
2019 (TM)
CS(COMM)454/2 [22/10/21  [31/07/23 647 INA INA 1
021
CS 04/05/18 |08/07/23 1891 IN/A 3 IN/A
(COMM)/683/20
18
CSDJ/1340/2018 [07/09/18  |24/07/23 1781 IN/A 3 IN/A
CS 20/10/18  |08/07/23 [1713 IN/A 3 IN/A
(COMM)/6/2018

22 |[SH. AJAY KUMAR JAIN [South-East [NIL

23 [MS. ANU GROVERSSouth-East [NIL

BALIGA
24 [SH. BHUPESH KUMAR [South-East [NIL
25 |MS NIRJA BHATIA South-East [NIL




26 [SH. RAJESH KUMARSouth-East [NIL
SINGH
27 |ISH. SANJAY SHARMA-I,[East CS COMM.NO.[15-09-2020 [15-07- 1155 IYES INIL s
IDISTRICT JUDGE 171/2020 2023
(COMMERCIAL)
CS 26-10-2021 [22-07- 632 IYES INIL 57
COMM.NO.190/2 2023
021
CS COMM.NO.[26-10-2021 [22-07- 632 IYES INIL 57
191/2021 2023
CS 04-07-2022 |07-07- 1368 IYES INIL 7
COMM.NO.192/2 2023
022
28 |SH. CHANDRAEast INIL
SHEKHAR, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-02
29 |[MS. BARKHA GUPTA,North-East [CS(COMM)- 20.12.2021[11.07.20 |568 NO - 6
IDISTRICT JUDGE, 87/2021 23
(COMMERCIAL COURT)
CS(COMM)- CANARA [13.07.202 548 INO  [----- 2
09/2022 BANK VS N3
S
FURNITUR
E
OMP(COMM)- [SALMAN [11.10.202 [277 INO |- 2
11/2022 CHAHAT |2
VS MS
KOTAK
IMAHINDR
A BANK
LTD
CS(COMM)- INDIAN 22.07.202 1591 YES  [----- 13
134/2019 (OVERSEAS |3
BANK VS
IM/S INDU
TRADING
IAND
ROLLING
WORKS
30 |MS. NIVEDITA ANILShahdara [NIL
SHARMA, DISTRICT]
JUDGE

(COMMERCIAL)-01




31 Eg: SUKHVINDER/Shahdara [NIL
UR, DISTRICT]
JUDGE(COMMERCIAL)-
02
32 [SH. AJAY KUMAR JAIN,Shahdara [NIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT
33 [SH. REETESH SINGH [Shahdara [NIL
34 [SH. GURDEEP SINGH,North-West|NIL
IDISTRICT JUDGE
(COMMERCIAL)
35 [SH.VINOD YADAV INorth-West[NIL
136 [|SH. VIRENDER BHATT,North INIL
DISTRICT JUDGE
(COMMERCIAL COURT)
37 [SH. PANKAJ GUPTA,SOUTH OMP COMM.12.08.2019 [03.08.202[1086 INO 1 INTL
IDISTRICT JUDGEWEST 31/2019 2
(COMMERCIAL)
OMP COMM.[11.03.2019 [08.08.202[1246 INO 2 INIL
06/2020 2
CS COMM.[19.02.2019 [17.08.202 [1275 INO 1 INIL
10/2019 2
CS COMM . |06.08.2020 [20.08.202[744 INO 1 INIL
120/2020 2
OMP COMM . [19.02.2019 [22.08.202[1280 INO 2 INIL
11/2019 2
OMP COMM. |07.01.2019 [25.08.202[1305 INO 1 INIL
02/2019 o
OMP COMM . |16.07.2018 [27.08.202[1503 INO 1 INIL
64/2019 23
OMP COMM |04.12.2021 [27.08.202[266 INO INIL INIL
20/2021 2
38 [MS. SAVITA RAO,SOUTH CS (COMM)/130/[25-03-2021 [10-07- 837 INIL, 19 9
IDISTRICT JDUGE,WEST 2021 2023
ICOMMERCIAL COURTH
02




CS (COMM)/221/17—05—2022 04-07- 1413 INIL 21 1

2022 2023

CS (COMM)/257/]24-05-2022 [22-07- U429 INIL 10 12
2022 2023

CS (COMM)/271/[30-05-2022 [22-07- 1418 INIL 19 o

2022 2023

CS (COMM)/288/[02-06-2022|06-07-  |399 INIL 23 >

2022 2023

CS (COMM)/323/01-07-2022 [12-07- 1376 INIL 15 7

2022 2023

CS (COMM)/327/[02-07-2022 |[04-07-  |367 INIL 16 o5
2022 2023

CS (COMM)/402/[16-08-2022 [14-07- 332 INIL 0 S

2022 2023

39

SH. RAKESH SYAL,
IDISTRICT JUDGE,
COMMERCIAL COURT-
03

SOUTH
WEST

INIL




	Three Adjournment

